Section of the Companies Act: Section 2_30-232— of the Comganies Act, 201 3

© S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION _ REPRESENTATION _SIGNATURE

NATIONAL COMPANY LAW TRIBU NAL
' - AHMEDABAD BENCH
AHMEDABAD

CA(CAA) No. 57/NCLT/AHM/2017 _-

‘Coram:  Present: Hon'ble Mr, BIKKI RAVEENDRA BABU
‘ ‘ ' MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11 05 2017

NameOf theCompany: B _ Redson Corp Ca"r.e PvtLtd

aaaaa

1. Mavin R Pariup . . Fpy . .

 Nouet K Panig g _

ORDER

Learned Advocate Mr. Navin Pahwa present for Applicant.
Heard Learned Counsel for Applicant.

"~ Order reserved.

(\J M ')\) -
RAVEENDRA BABU
MEMBER J UDICIAL

Dated this the 11th day of May, 2017.



